
" cracks fa TaJ Malaal 
1'" 

5672. 'SHRI M. RAOHUMA REDDY: 
SH'RI R.AM RATAN RAM :,;' 

Win the Minister of CUL TURB be 
pleastd to state : 

(a) whether it has come to the notice 
, of Government that serious cracks and 

CANCER is fast developing in Taj M~hal, 
Agra since five years; 

(b) it so, the reasons thereof; snd ". 

Cc) steps beinl taken by Government 1to 
stop cracks and CANCER so as to preserve 
thc originality of this monument? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL AND 
TRAINING, ADMINISTRATIVE RE-
FORMS AND PUBLIC GRIEVANCES 
AND PENSION AND IN THE DIiPART .. 
MENT OF CULTURE (SHRI 'K:P. 
SINGH DEO) : (a) No cracks of a serious 
nature or cancer have developed in Taj 
Mahal during the last five years. The 
cracks noticed in Taj Mahal have been 
in existonce for decades. The tell-~aJes 
fixed by the Archaeological Survey of India 
in 1943 have shown no further expeDsioD 
of the cracks. 

(b) 8IJd (c). The cracks are mainly due 
to oxidization of iron dowels and clamps. 
These are repJaced by non-corrosive metal­
lic dowels and clamps. A High Pow.e,r 
Expert Commi ttee has also been set up' to 
examine aU problems relating to the· CO,:l­

servation and preservation of Taj Maha1. 

ImplemeDtatioD of Official LauRuale 

5673. SHRI HUSSAIN DALWAI: 
Will the Minister of MOME AFFAIRS be 
pleased to state : 

(a) whether Gcvel nment have taken any 
decision with regard to effectiv~ implement­
lion of official lang~a&e; 

(b) if 80, details thereof; nnd 

(c) if 110t, the time by whicb the 
country is likely to have one national 
ofJicia I la.nsuage ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI .RAM DULARI SINHA): 
<a> Yes, S'fr. 

(b) A ,statement given the rcqu.isite 
informatioB is enclosed. " 

(c) Question does not arise. 

Statemeat 

The Central Government have takea 
the following important decisions to imple­
ment tbe provision, on Officiallanguase as 
contained in the Constitution, the Official 
Languages Act. 1?63 and the Official 
Lan,uaaes, Rules, 1976 :_ .. , 

1. To ens~re the proa~ssive use of 
Hindi in the Ofii,eial work of the 
Central Government arid with a view 
to co-ordinate tho. ~ork being done 
by the various Ministries/Depart­
ment, a Kcndriya. Hindi Samiti has 
been constituted under the Chairman­
ship of the . ,Prime Mini.ter. It 
includes some prominent Central 
Ministers, Chief Ministers, Members 
of Parliament and emin'ent nOD­
officials also as its members .. 

2. Hindi Salahkar -Sa~itjs have been 
constituted in various Ministries! 
Departmen ts of the Central Govern­
ment to advice (or the use of Hindi 
as Official Langu8se. 

3. Central Official Language Imple­
mentation Committee has been set 
up under tbe Chairman -ship of the 
Hindi Adviser to the Government of 
India and Secretary, Department of 
Official Language to review the 
implementation of instructions 
relating to tbe Official Laosuase. 

4. Official Language Implementation 
Committees -halve been set up in 
the Ministries/Departments of the 
Centra I Government. Besides 

. Ministries/Departments, Official 
Laogu.ac ~pJeme.otation Committees 
have been set up in Attached and 
Subordinate .otIices "and offices of 
Corporations and Companies where 
25 ot more persons are employed. 

s. Town official Language Implemen­
ta tiQt»: ,t;;.ommit~s have bFen set up 
in 65 cities of "the·' country to review 
aod coordina, te ,t~e progr.ess in tbe 
use of Hindi in JOcal Central Govern­
ment offices. 

6. The Department of Official Language 
prepares un. IQ'O-".' pro.taDlIl1~_ <::8Qb 




